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Dated: 24-02-2026

OFFICE ORDER No. 27/2026

In partial modification of this Authority’s Office Order No.
234/2024 dated 31.07.2025, and as mandated u/s 5 of the RTI Act,
2005, the following change is hereby made in respect of Central Public
Information Officer (CPIO) in FSSAI:

< o . Units under Previous
S1.No.|Division Division CPIO New CPIO
Establishment Unit-
HR 11 Arllvlrsl Sh. Aditya Kumar
1 |Resource (Group B & C anya ; rditya _umar,
. Pandey, |[Administrative Officer
Division employees of Manager
ROs/NFLs) g
2. This issues with approval of the Competent Authority.

Digitally signed by

Ajay Rana

Date: 24-02-2026

14.32.49(Ajay Rana)
Assistant Director

Copy to:-

i. Concerned Officer

ii. RTI Cell - for necessary action in view of change in designation

ii. IT Division - for uploading on the website under CPIO section and
on the e-office dashboard
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